ETNANCEAL expResS ~ All

FORM A
Public Announcement
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF M/s.MIDLAND POLYMERS LIMITED

B - RELEVANT PART] ARS =~ |
1. | Name of corporate debor Midland Polymers Limited
2. | Date of Incarporation of corporate deblor 01/08/1992
3, |Authority under which corporate debtor is Register of Companies (ROC)-Gwalior
incorporated / registered
4, | Corporale Identity No. of corporate deblor L02520MP1892PLC007293
5. | Address of the registered office and principal | 101, First Floor ,251 Nayapura (PatharGodam),
office (f any) of corporate deblor indore, Madhya Pradesh, 452001, India
6. | sotency commencement Gl et of corpoale G| 06-01-2023 (Order made avallable on 16-01-2023)
7. | Estimated date of closure of insolvency 04-07-2023 {180 days)
:
8. | Name and regisiration number of the Madhusudhan Rao Gonugunta
insolvency professional acting as interim | IBBI Regd No.
resolution professional IBBINPA-D01/IP-P00181/2017-18/10360 i
9. [ Address and e-mall of the interim resolufion 7-1-285, Flat No. 103, Sri Sai Swapnasampada i
professional, as registered with the Board | Apartments, Balkampet, Sanjeev Reddy Nagar,
Hyderabad, Telangana ,500038
Email id: madh: mail.
10} Address and e-mai lobe used™or | 7.4.985, Flat No, 103, Sri Sai Swapnasampada
correspondence with te inlerim resoluion | Apartments, Balkampet, Sanjeev Reddy Nagar,
professional Hyderabad, Telangana ,500038
Email id: mplip123@gmail.com
(process specific, all claims need to send to
| 11.] Last date for submission of claims 29-01-2023
12| Classes of creditors, if any, under clause (5) | Will be Identify on verification
of sub-section (6A) of section 21, ascertained| of books of accounts
by the interim resolution professional
13] Names of Insolvency Professionals identfied Not applicable at present
to act as Authorised Representative of
credilors in a class (Three names for each class)
14] {a)Relevant Forms and Web link: https: /iwww.ibbi.gov.Infhome/download]
(b)Details of authorized representatives Physical Address:Not Applicable
are available at:
Notice is hereby given that the National Company Law Tribunal has ordered the commencement of

corporale insolvency resolution process of the M/s. Midland Polymers Limitedon 08-01-2023 (Order|
made available on 16-01-2023).
The creditors of Mis. Midland Polymers Limited, are hereby called upon to submit their claims with proof on|
or before29-01-2023to the interi lution professional atthe add tioned againstentry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proofin person, by post or by electronic means.
A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice off
authorised representative from among the three insolvency professionals fisted against entry No.13 to|
actas authorised representative of the class [specify class] in Form CANotApplicable
JSubmission of false or misleading proofs of claim shall attract penalties.
Name and Signature of Interim Resolution Professional
Sd\-Madhusudhan Rao Gonugunta,
Interim Resolution Professional
IBBI Reg No.: IBBIIPA-D01/IP-P00181/2017-18/10360
AFA Valid till 09th Oct 2023
Cell No.8074633502 & 9177715558

Date and Place:18-01-2023, Hyderabad
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